Title: Need to consider Bihar as a special state and to announce an economic package for Bihar.
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SHRI RAJIV PRATAP RUDY (CHHAPRA): Sir, for the first time, he is telling the truth. So, | also associate with him.
MR. SPEAKER: Yes, you can also associate.
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MR. SPEAKER: Shri Devendra Prasad Yadav, you can also associate.
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MR. SPEAKER: Many Members have supported Dr. Raghuvansh Prasad Singh....(Interruptions)
MR. SPEAKER: Shri Seth, just one minute. The hon. Minister is on his legs. &€, ( zaur)
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MR. SPEAKER: The Minister has not completed his reply. ...(Interruptions)

MR. SPEAKER: Nothing, except what the Minister is saying, would go on record (Interruptions) &€,*
MR. SPEAKER: Let the Minister complete his reply. ...(Interruptions)
MR. SPEAKER: Nothing, except what the Minister is saying, would go on record. (Interruptions) &€, *
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